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U - o ‘: DLPARTMLNT OF POCT DINDIA
]i‘ L Office of the Superintendent of Post Offices

-Nalbari-Barpeta Division
) NALBARI 7681335

T

_,Memo No B/A 19/Ch I Dated at Nalbari the 09-12- 98

hereby

Nt o8

The following transfer ‘and postlng oldero are
.issued 1n the interest of serVice to have lmmedxate effect

1. ' . 'sri Mahesh Ch. Barman , L$G Accountant ., Divisional
‘Office on being relieved on offlce arrangsment will Join

as
Accountant. Barneta HO vice Sri’ Hiranmay Kakati transferred '

/1;7 Sri Hiranmay Kakatxr HSG-11 Accountant "Barpeta HO, . on
- being relieved by Sri. Mahesh Ch.

Barman wlll Join as TSPMy— -
Kaithalkuchi S0 vice Sri Chandi Kalita transferred. The posting
Z//irder of Sri Chandi Kalita has been 1ssued separately

. Transfer and poating order in \espect of sri Hirvanmay
Kakatl  (HSG-II) at sl. (2) above is lssued thh the - concurrence
of the Circle Office. :

: > .
Supdt .of Post Offices
Nalbari-Barpeta Division

NALBARI-781335

L)}}QT-' ~;‘The Offliclals concernecd. On being velieved, they will
. Jjoin their new assignments. :

2. , The Chief Postmaster General(staff), Assam Circle,

'+ Guwahatl for favour of kind lnformation
3-5 ‘The-PM Nalbari/Ba1pet$ HO for xnformatin and necéssary
action.

e} The spm, Kaithalkuchi SO for xnformation

7-9. P/F.

10. . ocC.

11-15., Spare. ‘ ‘ b

p t. e Of ices
Nalbar1 -B rpeta Division
NALBARI-781335.
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DLPARTME:NI' OF POS tINDIA
Offlce of the buperintendent oF Post Offices
- : Nalbdrl -Barpeta Division
‘NALBARI-781335 .

Memo No B/A=19/Ch-II . Dated at Nalbari the 25-02-99

T~ 1

. E CTTe——————
'The followlng transfér and posting order are hereby

issued in ‘the 1nterest of service to have 1mmed1dte effect,

1. Srl Mahesh Ch. Barman, LSG Accountant, Divisional

office on being relleved on office arrangement will join as
Accountant, Barpeta HO vice Sri Hivanmay Kakati transfcred

2. Sri Hiranmay Vakatl, HSG- IT Accountant Bd1peta HO, on
being relieved by Sri Mahesh CH. “Barman  will Join as SPM,

This is in. modlfxcatlon of this offlce Memo of even No

|

) Santlnagar SO vice the vacant Post . , -
l / cantinac |
i dated 9- 12-98 as per the order of Civcle 0F1lce Guwahati .

aF

! o ] : .g\)'“”
. 4 (G.G. SINGHA)
l 9 o Superintendent .,
v S . s
Copy To " E' _
S l/\ﬂ(/fb Neek ]
2 The' official>concerned. oOn bvxng relieved they will join
! thelr new assxgnments _
! 3) ' The Chief PMG(staff), Assain Circle, Guwahafi, for . favour
P of klnd 1nformatlon . o ’
475) The PM, Nalbari/Barpeta HO for information and n‘a.,
: P/F ' ' ~ 7
-11.) OC/Spare. = - \\\\
T T \_’) % NSNS ) :’2
e . (G.G. SINGHA)

Superintendent.,
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